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Submission on CERC DSM 5th Amendment 

Abellon Clean Energy 
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Introduction 

Abellon is a renewable energy developer with focus in biomass/waste/solar sector 

Abellon has over a decade of operational experience 
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Biomass & Waste to Energy Sector 

Environment & Health 

• Open burning 

• Green house gas 

• Black carbon 

 

• Open burning 

• Green house gas 

• Soil & water pollution 

 

Social 

• Employment generation 

• Income enhancement 

• Skill development 

• Landfill reduction 

• Employment generation 

• Skill development 

Policy/Regulatory 

• India’s NDC – 10 GW 

• National Policy on Crop Residue 

• NGT Orders 

• Clean India Mission 

• SWM Rules 2016 

• NGT Orders 

Biomass Municipal Solid Waste 

Waste to energy plants provide environmental and s 

Waste 
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Conventional 
(Coal, Gas, Large Hydro) 

Biomass Waste to Energy Solar /Wind 
        

Capacity/Scale   Large   Small (10 - 15 MW)   Small (10 - 15 MW)   Small to Medium 
          

Fuel Characteristic Homogeneous Heterogeneous Heterogenous NA 
          

Seasonality Impact NA High High High 
          

Primary Mandate Electricity  
Waste processing + 
Enviroment 

Waste processing + 
Environment RE + environment 

          

Secondary Mandate NA RE RE NA 

          

Plant configuration Turbine follow Fuel follow Fuel follow NA 
     (generation match)    (generation lag)    (generation lag)     

  

Predictability   Very high   
Moderate  
(fuel dependent) 

  
Low  
(fuel dependent) 

  
Weather 
dependent 

                  

Industry Status   Mature - Stable   Struggling   Nascent -evolving   Mature 
  

UI Charges                                            SAME AS CONVENTIONAL POWER PLANTS! Reduced 
Additional UI Chages                                             SAME AS CONVENTIONAL POWER PLANTS! NA 
RE= Renewable energy 

NA = Not applicable 

Rationalizing DSM for Sectors– Our View and Current Status 
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Rationale 

1. Biomass/ Waste to Energy have environmental mandates apart from electricity generation- 

process and dispose regardless of quality of waste 

 

2. Biomass/Waste is heterogeneous mix  

 

3. Biomass / Waste to Energy industry is struggling /evolving and small capacity  

 

4. Biomass / Waste to Energy are configured differently from conventional power plant  

 

 

 

 

  

 

 

 

 

Rationalizing DSM for Sectors– Our Request 

DSM may kindly be rationalized so as to not burden waste/biomass plants with same charge as 

conventional plants  
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Our Request:  

1. Cap rate of UI charges for Biomass / Waste to Energy to be lower as interim relief 

• Biomass: Rs. 2.00/KWh 

• Waste to Energy: Rs. 1.00 /KWh 

 

2. Exemption from Additional UI charges on biomass/waste to energy  

 

3. Exemption from sign-change requirement / penalties on renewables including biomass/waste to 

energy 
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